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H
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APEFIDAVIT-IN-REPLY ON BEHALTF OF THE COMMISSIONER OF THE
q MUNICIPAL CORPORATION, ELLURU

I,'Sﬂahid Shaik, s/o Basha Shaik, aged 42 years, presently working as the
issioner of the Municipal Corporation, Eluru, do hereby solemnly affirm

rely state on oath as follows:
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1. q I am the Commissioner of the Municipal Corporation, Eluru (“Municipal
y Corporation™), where the slaughterhouse which forms the subject of the
V captioned application is located, and I am well acquainted with the facts of
'the present case in my official capacity and as such, I am competent to
I swear to this Counter-Affidavit on be'half of the State of Andhra Pradesh.

2. I hereby deny all the averments made by the Applicant, which pertain to

‘the Answering Respondent, except those which are specifically admitted

hereunder.

3.

.l am filing the present Affidavit in compliance with the directions of the

Ld National Green Tribunal (“NGT”) passed during the hearing of the

u
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captioned matter on 21.11.2022. By way of the present affidavit, the Answering

Respondent wishes to illustrate how the slaughterhouse located in R.S.No.1767/3

on Madepalli Road within an arca of 1.5 acres (“Subject Slaughterhouse”),

which is run by the Municipal Corporation, is completely complaint with all

environmental norms.

During the earlier hearing of the captioned matter on 02.11.2022, the
Answering Respondent had tendered a copy of a Status Report on the
environmental compliances of the Subject Slaughterhouse to the Ld. NGT
and e-filed the same as well. An updated Status Report regarding the
environmental compliances of the Subject Slaughterhouse as on date has

been annexed herewith and marked as Annexure R1.
Compliance with Environmental Norms

At the outset, it is submitted that as on date, the Subject Slaughterhouse is
in complete compliance with all environmental provisions and norms. The
Corporation routinely obtains a consent to operate the Subject
Slaughterhouse, under Section 25 and 26 of the Water (Prevention and
Control of Polliition) Act, 1974 and Section 21 of the Water (Prcviention
and Control of Pollution) Act, 1981, from the Andhra Pradesh Pollution
Control Board (“APPCB”). The most recent consent to operate was
received on 29.10.2022 and it will remain valid until 16.01.2023 [@p. 11
of the Status Report (WAnnexure R1].

The Subject Slaughterhouse usually slaughters around 100-120 goats and

sheep per day. The Subject Slaughterhouse’s hours of operation are

OT A ,\between 4:30am-7:30pm. The solid waste generated is taken to a dumping

32
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rq at Ponangi on the very same day.
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7. With respect to treatment of liquid waste, as on date, the effluents that are
discharged by virtue of the Subject Slaughterhouse’s activities are treated
in an effluent treatment plant (“ETP”) with a capacity of 2.40 KLD. This
existing ETP has recently been modified and renovated to ensure that
environmental standards applicable to ETPs are being complied with.
Details of the technical functionalities of the existing 2.5 KLD ETP, and
pictures thereof, before and after modification, have been provide @p. 3-5

of the Status Report (WAnnexure R1.

8. Additionally, the Municipal Corporation has entered into an agreement
dated 10.03.2021 with M/s LAHAM Food Products Private Limited [@p.
7-9 of the Status Report @Annexure R1], for the disposal of the waste

water generated by the Subject Slaughterhouse.

9. Moreover, prior to the issuance of the consent to operate, the APPCB and
the Corporation had a third-party agency M/s Spectra Envirotech Pvt. Ltd.
(accredited by NABL and the MoEF&CC) test the pollution levels at the
Subject Slaughterhouse. The reports indicate that the air pollution, noise
pollution, pollution of the underground water, the pollution levels at the
ETP inlet and ETP outlet, and the soil pollution in and around the Subject
Slaughterhouse are all well within the acceptable levels. The reports of M/s
Spectra Envirotech Pvt. Ltd. regarding the pollution tests conducted
15.10.2022 at the Subject Slaughterhouse have all been provided @p.38-
46 of the Status Report @Annexure RI. Additionally, the Medical Officer

of JP Colony, UPHC, Eluru, has certified that no cases of respiratory
illness, allergic reactions, dust allergies, etc. have been reported with

respect to the Subject Slaughterhouse [@p. 54 of the Status Report

H \'_@Annexure RI].
+*

ru
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11.

It is also pertinent to note that pursuant the order dated 17.08.2021 passed
by the Commissioner and Director 6f Municipal Administration, Guntur,
Andhra Pradesh, regarding the 15" Finance Commission Grants and
Annual Development Plans with respect to the Municipal Corporation,
Elluru [@p. 21 ;25 of the Status Report (@Annexure R1], én amount (;f INR

1,00,00,000 has been sanctioned for the modernization of the Subject

Slaughterhouse to ensure compliance with FSSAI standards and the norms
of the APPCB. In this regard, a tender has been issued by the Corporation
for the construction of a new state-of-the-art 10 KLD ETP and construction
and setting up thereof is 95% complete. The new 10 KLD ETP is expected
to be operational very shortly. Pictures of the new 10 KLD ETP have been
provided @p. 34-37 of the Status Report @Annexure R1.

The aforesaid makes it abundantly clear that the Corporation has been
operating the Subject Slaughterhouse in complete compliance with all

applicable environmental norms. There are no complaints from the persons

‘who live or work in the surrounding areas regarding odour or any other

12,

13.
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Advocate, ELURU . ' |
Regd No.171faclifding the few residents of the area.

forms of pollution.
Location of the Slaughterhouse and the Applicant’s Grievance

The Applicant has contended that the Subject Slaughterhouse is located in
a residential area, and thus, it is non-compliant with environmental norms
and judicial precedents that mandate that slaughterhouses cannot operate in

residential areas.

In this regard, it is vehemently denied that the Subject Slaughterhouse is
being operated in a residential area. It is humbly submitted that the Subject
Slaughterhouse is actually located in a commercial area right on the
highway that leads to Kaikaluru. Most of the buildings in and around
the Subject Slaughterhouse are used for commercial activities such as

tI'*(Sl Bunk, Granite Industries etc. In any event, there have been no

aints regarding the Subject Slaughterhouse from

——
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III.

At this juncture, it is pertinent to note that the only individual who has ever
raised a complaint regarding the Subject Slaughterhouse is the Applicant
herein. However, it is submitted that the Applicant has ulterior motives
regarding the filing of the captioned Application, i.e., he is involved in a
property dispute regarding the vacant plot of land which he claims to be
the owner of that is located adjacent to the Subject Slaughterhouse. The
dispute involves the Applicant’s access to and rights regarding th? road
between his plot of land and the Subject Slaughterhouse. Google earth
images for the past 15 years, of the area around the Subject
Slaughterhouse, which clearly demarcate the vacant plot of land in
question, the Subject Slaughterhouse, the highway and other commercial
establishments, have been provided @p. 58-63 of the Status Report at

Amnexure R1. In the event the Subject Slaughterhouse would be forced to

re-locate as a result of the present Application, the Applicant would have
unfettered access to this road and would thus be able to take advantage of
sky-rocketing real estate rates in this commercial area. In any event, the
Applicant’s griévance regarding his access to the road in-betwcén the
vacant plot of land and the Subject Slaughterhouse is the subject matter of
Writ Petition No. 476 of 2014 which is currently sub-judice before the
Hon’ble High Court of Andhra Pradesh at Amaravati.

Measures taken pursuant to the directions of the Ld. NGT

Pursuant to the directions passed by the Ld. NGT on 02.11.2022 in the

captioned matter, the Corporation has taken steps towards the planting of

additional aromatic plants in and around the Subject Slaughterhouse,
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VERIFICATION:
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including plant species like Michelia (sampangi), Millingtonia hortensis
(Akasa Malli), Mimusops elengi (Pogada), Nyctanthes arbor (parijatam)
and Dypsis lutescens (Areca Palm) (an air purifier). Pictures of greenery

around the Subject Slaughterhouse have been provided @p. 55-57 of the

Status Report @Annexure R1. ' i

In light of the above, it is submitted that the Subject Slaughterhouse is
completely compliant with all applicable environmental norms and is not
the subject of a single complaint regarding nuisance, odour or pollution. It
is clear that the present Application is grounded in the ulterior commercial
motives of the Applicants. Accordingly, it is prayed that the Ld. NGT be

pleased to dismiss the captioned Application.

NENT
: (u:ssmnnr

orporatior
Eluru

I, the Deponent abovenamed, do hereby verify that the contents of my affidavit

are true and correct to the best of my knowledge and belief and that no part of it

is false and nothing material has been concealed therefrom.

Verified at on this 6t day of December, 2022.

'GiRIPA UéUBBARAé

~gvocate & Nota~ - . 2 2
MRY¥ Heritage Apar*veﬁ (420

‘% &utyanarayana Street, N.R.! .

é % BT ¢ xmdex ELURU-53040

! L4ANE N

4 “ . ™ . ¥
= GUre: Q440020815



&5
e a@é

ANNEXURE R/1

Status report on slaughter house

BEFORE THE
NATIONAL GREEN
TRIBUNALPRINCIPAL
BENCH

Original application
No.317/2022

Bachu Naga Venkateswara Rao & Ors ~ Applicant
Versus

State of Andhra Pradesh Respondent

Commissioner,
Eluru Municipal
Corporation.
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BRIEF NOTE ON SLAUGHTERHOUSE

1. Slaughterhouse was established in 1945, in R.S.No.1767/3 at Madepalli
road in a site area of 1.5 acres.

2. Slaughterhouse was situated in the Eastern end of Eluru Municipal
corporation.

3. This slaughterhouse consists of 2 slaughtering rooms of size length
21.5m x width 9.7m and one ETP of capacity 2.5 KLD

The following units are fixed in the existing treatment RCOM.

4. Inlet cum Equalization Tank - 1 no.
8. Aeration Tanks - 3 no’s
6. Tube settler - 1 no.
7. Ozonisation Tank - 1 no.
8. Activated filter media - 1 no.
9. Activated carbon filter - 1no

e Daily average slaughtering is 100 — 120 numbers

e Daily wastage generation is 2000 — 2400 liters

e The waste generated from the slaughterhouse is treated in existing
ETP. At present during repairs the wastage is transported to M/s
LAHAM Food Products, Tanuku, West Godavari District

e For the consent for Operation of the slaughterhouse is issued by
APPCB up to 16-01-2023.

The Slaughterhouse vide R.S. No.1767/3 at Madepalli Road in Division
10 of Eluru Municipal Corporation in the year 1945 to a road area of 1.50
Acres. In the Slaughterhouse, an average 100 to 120 goat/sheep will be
slaughtered per every day. There is 20% of Muslim Population across Eluru
and many of them earn their bread only by means of product of the
slaughterhouse. The Solid Waste generated is being transported to dumping
yard for further treatment. The liquid generated is treated in the existing ETP
of capacity of 2.40 KLD.

In general, operational hours are 4:00 AM to 6:00 AM. In house,
Slaughtering and peeling of skin only operated. On average about 20 Liters
of water is being used for washing of the animal after slaughtering. The total
quantity of water is required about 2.40 KLD (120 X 20 Liters) for
Slaughterhouseand100 Liters is required for domestic purpose. The source of
water in slaughterhouse is bore well and Municipal water. The details of
effluent treatment plant are carried on activated sludge process.

The treatment process treating the effluent in Bio reactor consists of
3nos 1000 Liters capacity tanks which are fixed with submerged aerators. The
treated effluent after Bio reactor is passed through tube settler. The effluent

3
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after settler passes through the ozonation tank, multi grade filter, activated
carbon filter and 5-micron cartridge filter. The final effluent after cartridge
filter letting into the open drain. The bio sludge generated from the ETP is
dried in sludge drying beds. The solid waste i.e., dung is transported to
dumping yard at Ponangi and used for composting.

The following units are fixed in the existing treatment RCOM.

10.Inlet cum Equalization Tank - 1 no.
11. Aeration Tanks - 3 Nos.,
12. Tube settler - 1 no.
13. Ozonisation Tank - 1 no.
14. Activated filter media - 1 no.
15. Activated carbon filter - 1 no.

2.5 KLD Effluent Treatment Plant

VR Screen Chamber Tube settler
tank
Aerators
in let RAW Effluent Transfer Pump
) =)
ﬂ Aera Aera Aera
tion tion tion

10 KL
Raw Effluent
Collection Tank

Effluent Out lets
transfer pump AC M

SDB 1/and 2
MGF-Multi Grade filter

ACF-Activated Carbon filter
SDB-Sludge drying bed

The existing slaughterhouse is renovated with 15th Finance grants under
2020-21 to a worth of 100 Lakhs for modification of existing slaughterhouse as
per FSSAI standards and PCB norms with fixing of wall files, cladding, VDF
flooring, and Aluminum Doors & windows. The work consists of modification
of existing 2 no., of building with food safety standards authority of India and
Pollution Control Standards including 10 KLD effluent treatment plant
construction with maintenance of plant for 2 years’ period.The New ETP will

be in full functionality.
4
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By modification of existing effluent treatment plant, the following
components are arranged.

1. Bar screen chambers - 2no’s
2. Oil grease Tank - 1 no.
3. Raw water Tank - I no.
4. Equalization Tank - 1 no.
5. Aeration Tanks - 2no’s
6. Sludge settling Tank - 1 no.
1. Sludge holding Tanks - 2no’s
8. Clean water Tank - 1 no.
9. Machine room with multigrade filters and activated carbon filter.
10. Treated water Tank - I no.
The necessary flow diagram is as follows.
Raw .
wastewater - RWT - G?élagsce -- | Equalization | -- | Aeration
from > > Tank > Tank > Tank
Slaughterhouse
Clarifier Clear Water Tank




6
Petitioner NGT CASE FILED BY B.SATYANARAYANA

OA No.317 of 2022 (PB) has been registered in
NGT, New Delhi based on email sent by Mr.
Bachu Naga Venkateswara Rao & Others, Eluru.

The main plea of the petitioner is to give access road to his vacant site adjacent
to slaughterhouse which is currently pending at Hon’ble High Court vide ref case
WP 476/2014. As such the matter is very much sub-judice.

To shift the Municipal slaughterhouse to another place as they are facing odor
nuisance.

The slaughter house was modernized as per the central guidelines and it is not
emitting any odour.

ABOUT THE PETITIONER

As per town surveyor report dated: 26-3-2013 the site on RS No:1767/2
adjacent to the slaughter house is classified as poramboke. The area is 8511
square feet marked for road and it was alienated to municipality for road vide
Collectors proceedings ROC BS no 7912 of 39 dated 3-3-1941 and Taluk Roc P2
128 of 40 dated 11-3-1941. This road was never opened even since British rule,
so far, as it was not serving any public interest.

There is nearly 20% of Muslim Population across Eluru and many of them
are depending on the product of slaughter house. In case of non-functioning on
any account, they will be rendered to loose their bread.

The petitioner filed a case in Complaint No.3161/2012 B2 before the
Honorable Lokayukta, wherein it was ordered to remove the walls constructed
covering the road portion on 12-07-2013.

Contesting to the above petition Sri Jamethul Khuresh (Muslim Butchers
Association) filed writ petition before the Hon’ble High court of Andhra Pradesh
in WP No.476/2014. The Hon’ble high court issued interim order on 21-1-2014
directing there shall be of stay on the operation of the impugned order of the of
Lokayukta. Thus, the case is pending before Hon’ble high court. So, no proposals
for road have been taken up.

As the proposal to get the road laid is not materialised through legal proceedings,
the petitioner switched over to another channel and started demanding to
remove slaughterhouse as it was emitting foul smell and pollution.
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: This agreement made on thg 20t day of March 2021 between the

- Commissioner, Municipal Corporation, Eluru, herein after called “the Client”, and M/s

Lag'uam Food Products Private Limited R.S.No.321/1A1, 322/1A,2A,2C, Tetali (V),
1"anuku (M), West Godavari District, herein after called the Agency.

ForA%[ Laham Food Products Pvt. Ltd.,

3oz i’
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Conditions of the Contract:-

1. Eluru Municipal Co

rporation (the Client) shall collect the effl
Slaughter House at ) e effluent from the

Mekala Kabela, Eluru and transport to the treatment
! R plant
established by the agency at Tetali (V), Tanuku (M), W.G(Dist) and the agency

:th:"dprocess the effluent in the E.T.P and also to dispose off safely as per the
ndard norms acceptable to the P.C.B.

: me agency shall have a valid consent of APPCB.
. 'e agency shall maintain necessary registers and record regarding the
disposal of the treated effluent. '

The agency shall be sending the extract of registrars and copy of records
regularly to the Eluru Municipal Corporation(Client).

The a.gency is totally responsible for treatment and safe disposal of the effluent
supplied to them.

T'I.\e Eluru Municipal Corporation has got every right to terminate the Agt.
without any advance notice.

. The égency shall give schedule of treatment and disposal for the effluent
~ supplied that shall be acceptable for both the parties (Client & agency).

8. Eluru Municipal Corporation to collect the effluent waste water on daily basis

which is approximately 3,500 Ltrs. per day and supply to the Agency for further
process.

Period of Agreement :-

The agreement périod is 2 years initially and may be extended on mutually
agreed basis. 4

Payments to the agency :-

A Mutually agreed rate @ Rs.30/- per K.L of effluent shall be payable by Eluru
Municipal Corporation to the agency towards treatment and safe disposal of the
effluent supplied to them at their E.T.P.

The agency shall claim the bill towards the treatment and dj
monthly basis. '

For M. Laham Food Profycts Bt Lid, o

General Manager




R

- ald 1o
e Wh,

-
/) f"
- e

f b :'rr i .'13 Ny
AN A

/'-‘. £y, .

“‘"’X? \
TR
\

N .' \\_ s

Y e B\ 7 X0
LA
"

>
; 7

.
A s st e

K.S

'JE'LM%)

fe Negaswars
icer P Stun P Ve
mﬂq -Fooa‘ PYoO’u\CE& (P ( Led Lcr:':)f%cs-ésr?s f1s

R.LN0:G5-25-015/ 74"

—~${rui Va Koo S\] 1%1 Tele] VATLURU-53.4¢
4 i = Cell:69£51323 2,
8 L"Aq e e

l\gature of Assignment:-

g Eluru Municipal Corporation is ‘operating Slaughter House for Domestic
Apimals. The waste water from Slaughter House is to be disposed as per
EE\vironmenlal Norms for that an agreement is being made with M/s Laham Food

Products Private Limited R.S.N0.321/1A1, 322/1A,2A,2C, Tetali (V), Tanuku M),
V&&st Godavari District. 2 ;

For /s, Laham Food Prodcts®vt, Ltd,,
% géaw!

General Manager

X YNT I ame Sor  md s gom
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Consent for Order (CFO)

= AP pollution control board crew inspected the slaughterhouse
regularly and conducted periodic tests required.

. The consent for the operation (CFO) was also issued from time to
time.

= Recent CFO issued up to 16-01-2023.

. As per the NGT Court directions APPCB conducted the tests
regarding the pollution at & nearby slaughterhouse.

. The necessary test reports are herewith enclosed for reference,
and some are depicted below:
. As seen from the reports all the parameters are within the

allowable limits.

10
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—— ANDHRA PRADESH POLLUTION CONTROL BOARD
—.o...a.....a‘ T ZONAL OFFICE :: VISAKHAPATNAM
39-33-20/4/1,Madhavadhara Vuda Colony, Visakhapatnam - 530018.
|
Ph:2719380
RED CATEGORY
CONSENT ORDER

CONSENT is hereby granted for Operation under section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 and under section 21 of Air (Prevention & Control of
Pollution) Act 1981 and amendments thereof and the rules and orders made there under
(hereinafter referred to as 'the Acts’, “the Rules’) to:

M/s. Slaughter House by Eluru Municipality,
R.S.No.1767/3, 10th Division,

Madepalli Road, Eluru,

West Godavari District.

(Hereinafter referred to as 'the Applicant”) authorizing to operate the industrial plant to
discharge the effluents from the outlets and the quantity of emissions per hour from the
chimneys as detailed below:

i) Outlets for discharge of effluents:

Outlet Outlet Max Daily Point of Disposal
No. Description Discharge
Process & Shall be sent to ETP of M/s Laham Food

L 3.0 Kilo Liters/Day

Products Pvt. Ltd for treatment till the
ETP is constructed. After completion of
2 Domestic | 0.2Kilo Liters/Day | ETP the effluent shall be treated in the
ETP to comply with the Board standards.

washings

ii) Emissions from chimneys:
Chimney 2 5 Quantity of Emissions at peak
No. Description of Chimney flow (m? /hr)
This consent order is valid for the following products along with quantities indicated only:
S.No. Product & By product Capacity
01 Slaughtering of Goat / Sheep 150 Nos./Day

This order is subject to the provisions of “the Acts’ and the Rules’ and orders made
thereunder and further subject to the terms and conditions incorporated in the schedule A
& B enclosed to this order.

This consent order shall be valid for a period ending with the 16,01.2023.

JOINT CHIEF ENVIRONMENTAL ENGINEER

To
M/s. Slaughter House by Eluru Municipality,
R.S.No.1767/3, 10th Division,
Madepalli Road, Eluru,
West Godavari District.

- Copy to Environmental Engineer, Regional Office, Eluru for information and

necessary action to ensure compliance.
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LAHAM photos

At present, the Eluru Municipal Corporation is transporting the
wastewater to M/s LAHAM Food Products, Tanuku, West Godavari as per
agreement concluded dated on 20.03.2021 after pretreatment. About 80 to
100 Kgs of dung is generated only as solid waste and which is used for
conversion into compost at Ponangi compost yard located within Eluru
Municipal corporation to compost as manure.

The manure is being used in Horticulture purpose. A veterinary doctor
is appointed for the slaughterhouse. The new ETP is ready with all equipment.
It will be in full functionality.

=

Tanuku, Andhra Prade

12
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REVENUE RECORDS:

» The slaughter house of EMC is maintained by Shri MD. Khasim,
president of M/s Jamathul Khuresh with the lease amount of
3,35,000/- per year of 2019-2020.

» Previous records of leasers

1 2011-12 Shri. MD. Ismail 342000 261/24-03-2011

2 2012-13 Shei MD. Khaja mohiddin 326000 328/03-04-2012

3 2013-14 Shri B. Ralesh putra 391000 420/31-03-2013

4 2014-15 Office collection - -

5 2015-16 Shri Chinda Srinivasa Raju 438000 32/27-03-2015

6 2016-17 Shri Md. Saleem 343500 36/04-05-2016

7 2017-18 Shri Md. Khasim President M /s 324600 35/25-05-2017
[amathul kKhuresh

8 2018-19 Shri Md. Khasim President M/s 330100 31-03-2018(prior
[amathul kKhuresh approval

9 2019-20 Shri Md. Khasim President M/s 335000 31-03-2019(prior
Jamathul Khuresh Approval

20
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PROCEEDINGS OF THE COMMISSIONER AND DIRECTOR OF MUNICIPAL
ADMINISTRATION, ANDHRA PRADESH, GUNTUR,

Present: Sri M, Mallikharjuna Nayak, LAS,,
Commissioner & Director

Roc.No.4561427/2021/Q2-07 Dated:17-08-2021

Subi- Municipal Corporation, Eluru = 15 Finance Commission Grants - Annual
Development Plans (ADPs) - Untied Grant & Tied Grant - submitted for
the year 2020-2021 (1* Installment) - Administrative Sanction -

Approved - Orders - Issued.

Read:- 1. G.O.Ms.No.188, MARUD (UBS) Dept,, dt:26-10-2020,
. This Office Proceedings Roc, N0.1175034/2020/84, dt:10-09-2020,

2

3. This Office Proceedings Roc. No.1175034/2020/Q2, dt:18-12-2020,

4. This Office Proceedings Roc.  No.AS61427/GTS/2021/Q2-27,
dt:07-06-2021. .

S. This Office Proceedings Roc.  NoAS61427/Bins/2021/Q2-32,
dt:09-06-2021.

6. Lr.No.S/T6/ELR/15™ FC/ADP/2021/2, dt.05-08-2021 from the E-in-C

(PH), along with the ADPs of Municipal Corporation, Eluru,

EEERE

ORDER;

In the reference 6™ read above, the Engineer-in-Chief (Public Health), has
submitted the Annual Development Plan (ADP) of Municipal Corporation, Eluru towards
Untied Grant for an amount of Rs.5,52,70,025/- & Tied Grant for an amount of
Rs.5,52,70,075/- for the year 2020-21 (1* Installment) under 15" Finance Commission
along with approvals of Municipal Council, Municipal Corporation, Eluru, vide
GBR.N0s.05, dt.30-07-2021, and Technical Working Committee constituted under 15"
Finance Commission and recommended to issue Administrative Sanction to the

proposed works.

2. In the reference 4™ read above, orders issued according Administrative Sanction
for construction of (03 Nos) Garbage Transfer Stations (GTSs) with an estimated cost
of Rs.300.00 lakhs in Municipal Corporation, Eluru, which was proposed in Tied Grant
for an amount of Rs.1,10,82,337/- & in Untied Grant for an amount of Rs.1,89,17,663/~
under SWM Sector under 15" Finance Commission for the year 2020-21

(1% Installment).
3 In the reference 5 read above, orders issued according Administrative Sanction
for procurement of (03) Coloured Household Dust Bins with an estimaled cost of

Rs.160.00 lakhs in Municipal Corporation, Eluru, which was proposed In Tied Grant
under SWM Sector under 15" Finance Commission for the year 2020-21

(1* Installment).

Pagelof §

21



22

((1*'
:’
< scrutinized and
4. Accordingly, the ADP of Municipal Corporation, Elumh';?;\,.,h;cer:\ll;ncd vioiks:
Administrative Sanction Is hereby accorded to the remaining
— e C UP Under Untied G T Prlorllll\Re::
| 5. [ Name of [Estlmated Approved |° o0 ks
No. Stt'c‘:or Name of the work Amount Amount Nl{'ﬂ__‘l?_.'ip_i,
[ 7 [Construction of _cuvent _
! across Road at CSI Church
| 1| ccomin [@  KM6s200 o 1,00,00,000( 1,00,00,0000 15 |
; Vijayawada and |
Visakhapatnam Road, in ? J
s — )Y S | - _;1'[——-- ==
] Construction of RCC Drain [
' o Jaipudi  Drain from
Chinthalapudi Road to|l 0
2 |l CCDrain |Stadium Road (Elec Pole|  70,00,000]  70,00,000] 16
No.TMD/STN/SS1/84 to
| Elec Pole No.7B/5-9/20W)
L ___|in Division Nos.48&49_4 L
= [ﬁaaiﬁcation of existing
| Slaughter Slaughter House as per -
1 || Houes FSSAL Standers and Pc? 1,00,00,000 /"1,00,00,000{,/ 17
e Norms in Mekala Kabela
! Providing Tree Plantation
|4 2?‘;";2;‘; N Open Places, Parks and|  32,96,000 32,96,000( 18 -
Tank Bunds
Construction of Cremation
Burial |I°"ed, Watchman Room,
Ground & Bathing Arrangements,
|5 Crematoriy|[CTe€Nery, Yard Lighting 30,00,000  30,00,000] 19 =
‘ s and Cremation Beds, at ’
| Venkanna Cheruvu, in
5 Division No.10
: Construction  of Waiting
GB‘:J”E:"& Hall in  Cristian  Burial
6 [|orounc & fle dung, Jangareddygudem|  19,51,011 19,51,011] 20 -
Crematoriu Road
™ |TMD/GNB/Ss44/As. n
7 CB__ |[Capacity Building (1%) 552701 55,701 - -
8 || IEC IEC Activities (1%) 5,52,701 5,52,701 - -
Total Amount 13,63,52,413 3,63,52413 - |
Page20f§
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| _s,: L&%‘mo‘mmmm\mmm Tled Grants

No. he Name o stimated
( _Sactor fthe work

ac Ll\mmml

—

Approvad
Amount

LN R R
SUply, Delivery and l'ixing
OF 150 1 vy Motor, Pump

Sel o and the necessary
section and Delivery Ppe
WILh teferonce o Uxlating 42,00,000
System at Raw Water Pump
House, Dendiuling elc, o
1158 Tank 1000 ML,

\ Wale
Supply

42,00,000

mountInBe, .
Prioritizat

lon Remarks
Numbq

23

O 150 1 Induction

Centritugal Motor,  Pump

.‘ W Seland e necessary

ater fisection and Delivery  Pipe

Supply  with reference to lxlﬁ.\(:\u 35,00,000
‘l bystem at Raw Water Pump

House,  Dendhalura— ete,,

(55 Tank 1000 ML S1ze:300

X 250mm Head 32 M)

~J

Supply, Delivery and Fixing
of 100 HP VT Motor, Pump
Seland  the  necossary
o svetion and Delivery  Pipe
3 ‘Y:l' n‘l:“' with reference Lo Exlsting 28,61,000
SHPRY System at Raw Water Pump
House Green City ete,, (59
Tank 300 ML Skee: 300 X
250mm Head, 32 M)

35,00,000

28,64,000

(5,

Supply, Delivery, Fixing and
Commisstoning  Testing  of
02HKVA - Diesel  Generator
silent proofl necessary items
ke Panel Boards change
over switch, power cable, 58,00,000
with coper carth plate and
Twin earthling of Generator
at Dendhulury, Raw Water

1 Water
Supply

58,00,000!

Pump House ete,,

Pagedol 8
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‘d

S R | e Tprioritizat| !
| 5. [Nameof | Estimated | Approved | jon | Remarks ]
|No.| the [ Nameofthework | "0~ | Amount | humber |
| _Sector | i L 1 [—
{ ! [Supply, Delivery, Fixing and| } rj /
| i ICommissioning Testing off I ,’
{ | (625KVA Diesel Generator| I /}
! |silent proof necessary items|| If .
| S i ;Z:;e; like pznel boards change]l; 58,00,000 58,00,000‘; 7 '/
| | lever switch, power cable,,} ) ’
* , [#ith coper earth plate and| | |
J [tvin earthling of Generato I | /-’ f
L4 2t Head Water Viorks etc., | ‘ J
{ i |Supply, Delivery and FuTg'[ B fl f /
i lef 25HP Centrifugal Oear}'; ” I f ]
. | water |V/2ter Motor (03 HMos))| f ' i ‘
| & | cuppy |Vimaladed, AA Colony, at|  17,25,000 17,255,000, 8 |
‘ ' |Head Water works size , )
| J |100X150mm  Head.28 MJ, | ’
- jete., [ L
| I . PR | it
| | |Supply, Delivery and Fixing! |
| | ater |of 60 HP Motor Panel Board i )
| 7 | supply |UP to 400 Amps incuding]  1,35,0000  1,35000 o
i l PPY lan necessary items, labour] fl /
[ | ccharges etc., It |
'7 ; [Supply, Delivery and Fuing| ”
! Water |of 60 HP Raw Water Pump!| -
[ B | suppty & Motor 300 x 2some| 450, 4'50'000{1 10
i " Head etc., }.’ f
[ o Supply, Delivery and Fixing|| 1 I ]
| 9 | cuoor, |[Of 30 HP Induction Motor,| 7,00,000 7,00,000/ 11
| | >UPPY llat Navabpet etc., | | f -
] I |'supply, Transportation,f'[ ] !f r '
| | IInstallation, and ‘ | ‘
4' i "’!Commissvoning with  fulll ’,
' 1o | Water [load condition of coppe ’ -
1 10§ supply fwound Transformer 1000| 1908337 19,08,337] 12
‘i J ’KVA at Raw Water Pum !
i i ’House, Dendhuluru SS Tani I J
! | letc., |
| Water Supply Total: 12,70,82,337) 2,70,82,337] ]
11 | CB |Caacry Building (1%) || 5.52,701 552,701 -
12 | IEC_J[IEC Activities (1%) __ss2701  ss2701 - | -
Total Amount /2,81,87,7392,81,87,735 - | . |

Page4cofs
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Th
gt L ihe Comrmisslaner, Minicipal Corpertion, Elur 2
procedure, Guid ‘°f s with clear nomenclature, follow the exi
executin '\h uidelines & instructions issued from time to tme

g the above works, without any deviation, including quality

obtain approvals of ty i before

e pe designs from the RDDTCP/DTCP wherever necessary

%melttlng estimates for Technical Sanction and also informed that, the 157 Fmanc;
ommission Grants shall be utilized exclusively for the purpose of componer

%a';g‘af‘@d apd any deviation in the matter will be viewed seriously and he/she will be
eld responsible for any deviation in procurement or execution of works.

6.

directed to prepare
sting procuremcnt

The Commissioner, Municipal Corporation, Eluru is further directed to execute
the works as per the prioritization and upto the extent of the released amount for the
year 2020-21 under 15" Finance Commission only.

If the expenditure incurred for the
above item of works is more than the amount sanctioned, then the difference shall be

met from the Municipal General funds only with prior approval of Commissioner &
Dlrgctor of Municipal Administration. The entire 15% Finance Commission grant shall be
utilized immediately on priority basis.

The Commissioner, Eluru Municipal Corporation
shall submit monthly progress and sen

3 d Utilization Certificates work wise and voucher
wise for the amount released in the prescribed proforma.

Sd/- M. Mallikharjuna Nayak
Commissioner & Director
To

The Commissioner, Municipal Corporation, Eluru.
Copy to the Hon'ble Mayor, Municipal Cofporation, Eluru for information
(Through the ULB).

Copy to the Regional Director-cum-Appellate Commissioner

of Municipal
Administration, Rajamahendravaram Region for information.

Copy to the Engineer-in-Chief, (Public Health), for information.

Copy submitted to the Special Chief Sec

retary to the Government, MAB&UD
Department, AP Secretariat, Velagapudi for information.

;6.’ oY SR AT

for Commissioner & Director

At

Page Sof 5
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MUNICIPAL CORPORATION, ELURU
NAMEGFTHEWORK  MODIFICATION OF LXITING SLAUGHTER HOUSE AS PIRFSSA
- 'STANDEAS AND PCD NORMS IN MEKALA KABELA
\ﬂ PART A NTRUATION 7 OR BLAUGRTLR HOUSF T Xil riNe) STRUCTURE
’ . |

sl DEBCRPTION OF (T ‘“:";Nn'l.mnlwmm; i ary g HATE  Untt  AMOUNT

VLMANTLIN OF EXSTING ¢ 1) }, ) 3 "
cm:um.ummw“s ber *‘J‘lg”l‘g i
‘Larchily sthing the servedble ; f
“Tatereim g duposal and

1 - oeveyanon of unes i
mabenshetive 8 lead of 1AM 52
[directed by the departmental :
auhaitea As per S3R '

i H ! i

For Evsting Buldagd Ventilxtors fA ' 1800 ‘

For [vuting Bukiing i Veotietons LA 10 | 18.00 |

For Extsting Buikng-1 Windows (A B E ; 1500

“For Exntvg Bulvgd Windows. A L [ 15.00:

{Fer Exting Bukdege Doors e 4 f | 400! ‘

] i

FolmgBudgiDoon | BA 3 Lo 00

For Exahing Buldng-l Shiter jEa i f o ?mi‘

‘memﬁl&w CEA B I B ok N
i 5 quwr| 7o W63 s 2000
"DISMANTLING OF EXISTING ' ‘ ‘ ? -
JFLOOR & USING THE SAMEAS | _ c ? '

'BASEMENT FOR LAIRAGE ol :
inmmmmnmeﬁum !
3\§memd :

unservicombla mater shad - ( ! [ h

{of 110 as cwctsd by the | i

-departmental authorkies. As per i f

For Exating Buang- [, 1 2 34 010 193, |

Tror Eastig Bukdg Jw] 1 mm ewjon | |
T MOUNTIT| 3873 8241 1Cwy 3185000
camfuly stacking tha servicuibie |

' matsrafinciuding disposal and _
\_mwmdwvhmh | :

3 i rteriahwithin 8 lead of 1 KM &3 .
rocted by the departmental K b e
sihorkes, As per SSR 19.36 ‘_ :

ForEstng B w 7 208 10 a0 !

. P 1 1.00;. o0

jDeduction of doors w 4 100 100 Joog
{For Exetg Bulding I w2 260 100 #4120
iDaducton of doors M 3 088 100 28 i"’ Ef'

rt . MOUART Tty s TSel T
T e | * 1 26
a

1



; i .

al o o T os Linm Wiem "elary  mam | v !
'_mamm-hmrl ' '
{15) oron with FabO suic otk of -
#kwo 320 x 226 1 14D mm compresve
strmangih not lessthati 50 ko/sqgm

‘ bty el vl v yones of I :
mt il Awper G080 ! J
| 10.00 ﬁf t 58520.00

ROGw W20 Nomun mbe with - { |
OPC ( wmend,fne aggregels,cowse J
) using 20 mm size graded |
machine aushed hard grands metal |
{coarse agggregate) from spproved 1
quatry nchufing cost snd |
corvayance of sl matwisis ke |
8 camentfine soxregats{ssnd).cowse
aggrepsle weisr etc 1o sie snd
~Setbng svigniorage charges , onall
materials including sil operstion:
Jncidsntal snd tehowr charges such .
su mchine mbdng Jeyig concrale |
Lo ste compleie St excluding .
ooct of s+al and ity fabrication i
chrspes fof Ankshed Reem of
work nchuding fonmweork As per
m . .
L 8 Oty for misting Stxciire o
Piastering with CM (1:3) 12Zmmthick.
g 10 OPC Inchuing oot and
conveysnce of rmstaiel sic As per !
m g 4
For Exteting Bulding-1 - }
For Inside walls 1) 1 20!0 ;
L.
Door Deductions 4 100
| Daduction B I T I Y
Ventistor deductions AT s .
* For outside walls w1 2108 l
- ' 1 e
4 o '
T3 1%
A7 150
‘w1 e
. 1 B4
A4 10
I
B
‘w1 e
B 1 s
’ 4 100
T3 1m0
Pagel0oi8
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Hin Qary RAIE \ tinit | AMCAME

UNig

nt O SCHRIPTION OF [TEM Nos| Ll | Winm

e

Vrirdimton dwituiclions 1 180 0rs 1wy - ‘

LM CRANTTH]  TAD U2 8 A 1 Hym 5117200

FHUMILING ANLY F XING UIPVE, ; i

¥ EXE L WINDOWS Inciuding sl cost -

' snd cotveysnun of el matesiske us
durwcted by the departmantal _

nihoiity et , wonmpiie As per B8R

-

For Faiating Duding |
For Uidsting Buiding B

5 E

"o 100 %28,

1} ] |q 1800 2026 _
M GUANSIT  BA B0 814770} 1 Bgm mman;

PRUVIEANG AND § IXING UPVC .

D WINDOWS WITH B & L,

MOSQUITO MESH inchsding -+ cosl

B | and conveysnos of s materisis as

E0ecrad by the departmental
. | suthority etc , complete As per S8R t

14 1.80 orsl 1913
37| 1% ors 1913 :
PEMOUANTT] 3828 6147 70! 1 Sqm 235150 00

J

For Existng Bulkdng-
For Existing Buitdng i

£ E

PROVIDING & FIXING OF GLASS
g | PANES including all cost and
cumveyance of all materials as
directad by the departmental
suthority eic., compisie As per S8R ‘ g }
For Existing Building-1 13| 1448
For Existing Building-l 13 s.u_n{
17 | 1448
17 1.448

718 {
27.18)
Fw‘m

| For Exsting Buadng-4

17.11
! a1 e
TEMGL 8858 41368 t Sqm! 30633 00

PROVIDING P.C.C FLOOR Flooring ' |
i

i

|

1

5E B

[1:0:10 Eltls pattem ing all cost

10 and conveyance of all materials as
directed by the departmental

authority eic., complets As per SSR

For Existing Bulidingd 1 2060 040 | 1wae4

For doctor’s room . / L |
|ForExisting Bubding-#t 1| 2080 940 193,64} -
| TEMQUANTI 387.28) 102864 1 8qm,

S— - e =

s

FSSAI APPROVED TRAPS Including!
all cost and conveyance of
11| materisis as diracted by the
depantmental authority etc., complete
nwwr
| For Exdsting Bulding
For Existing Buliding-l!

_,_.;_W,T,‘
)

4| 400

" EmauanT{  800[ 30000 _301% 240000, ""éo]

Guokabm 7~

Scanned with CamScanner
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‘“‘i

" |PROVIDINGAFIGNG FIDPE Sisu ™

; |D\ DRAINPIPE including a cost

12 aid convayance of sl materials as

i dicected by the departmental
wuthortty etc., complets As per 33R

cost and comyancs of all materials

oot b oo ot i

KG

e

OF e u:"]llns Linm Winm

ary

Js e

‘‘ ety

100.00
1080




30

at etinm Wi av | maE ue
‘u OF s Linm Winm i ! |
For! ting Buliding H tA ¢ 600 e . )
TEM GUANTTTY ww{ 471500 1 Lach 8880 46
AN i .
PROVIDING OF 88 CLINICAL e
DOORS inchuting ail cost snd \
18 guocind by the departmantal i
i muthorty k., compicts AS per i
Quotation ) ‘mg
ForE Busc-gd 2 : ‘mi A
Forf ting Buldng-l ! QUANTIT] 800 3000000, fEach zmnﬁ',
. l'fgm ek - .
PROVIDING & FOUNG OF AIR )
CURTAINS Inchuing all cost and i
wamd‘ulmmﬁlhu %
19 qrocind by the departmentsi
suthority etc., complets As per
Quotation - . i ¢
For Exirtrg e 8 | .l 5 .
ForExistng  dingH EA § [ .| R
T QUANTIT] 1000/ 15000.00 1 Each ....152%"?}/
ey s o -J-'-«»‘“ m——— “;’ 'E'
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Motor and pipeline connections to Sludge tane

Aerator tank-1 Aerator tank -2
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Motors and Diffusers in Raw water tank
S g R e TR — e P
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WATER AND FODDER PROVIDED TO THE SHEEP AT

FARMHOUSE IN SLAUGHTERHOUSE
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Laboratory reports NABL, Pollution Control Board

° Water, Wastewater and Solid Waste are to be monitored with NABL &
MoEF & CC accredited laboratory in weekly basis.

Atmospheric pollution (Ambient air)

Near Main gate 6.7

Near Kabela building 43.2 80.4 58 44.9

Near Community hall 44.3 85.1 87.5 47.7

APPCB limits <60 <100 <80 <80

‘ﬂ | SPECTRA EN‘VIROTECH PVT LTD
Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

TEST REPORT

Name & Address of the Customer : Test Report No.: SEPL/ES/MCE/10-22/0001
MUNICIPAL COMMISIONER, St o to AR

Eluru municipal corporation,

22c-11-28, Chunduri Vari Choultry St, Main Bazar,
Agraharam, Eluru, Andhra Pradesh. — 534001. Date of Receipt : 15.10.2022

Discipline: Chemical Date of Registration 15.10.2022
Date of of 15.10.2022

Your Ref (WO/ PO No.):nil

P: ic
Product: Ambient Air

Qty: 30MI & 30 MI

Packing: Plastic Container.

Testing Protocol: Labs Sops & IS 5182 Methods

Date of completion of testing 20.10.2022
Sample condition at receipt Ok

as

Mode of of by Envirotech pvt Itd
Sampling Details
Date of Sampling : 14.10.2022 Total Time Of Monitoring : 24 hours
Sampling Method: Labs Sops & IS 5182 Methods. Sampling Plan ref. : N.A
Location of Sampling : Near Main Gate General Environment conditions : Temperature — 32°C , RH- 29%

d person s. Average Flow Rate : 1.25 LPM

Test Results

Test Parameters Standards Test Method

Particulate matter PM 2.5 ¥ IS — 5182 (PART- 24)
Particulate matter PM 10 IS — 5182 (PART- 23)

Sulphur dioxide (So3) IS — 5182 (PART- 2)

a Oxides of Nitrogen(NOx) IS — 5182 (PART- 6)

Remarks: NIL

7 2>
kel - p=7
Verified By - A orized by
» Managing director

Form No : F-7.8-01 issue No & Dt. :01 &20.06.2019 Amend. No & Dt.:00 & 00

LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035
Web : www.spectraenviro.com | E-mail: sepl.sin@gmail.com | spectra.jana@ gmail.com
Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD
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Atmospheric pollution (Ambient air)

Near Main gate 46.7 76.3 44.2 39.6
Near Kabela building 43.2 80.4 55 44.9
Near Community hall 44.3 85.1 57.5 41.17

APPCB limits <60 <100 <80 <80

Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

TEST REPORT

Name & Address of the Customer : —'res: Report No.: SEPL/ES/MCE/10-22/0002

MUNICIPAL COMMISIONER, Issue Date :20.10.2022

Eluru municipal corporation,

22c¢-11-28, Chunduri Vari Choultry St, Main Bazar,

Agraharam, Eluru, Andhra Pradesh. —534001. Date of Receipt : 15.10.2022

Discipline: Chemical Date of Registration 15.10.2022
A o e Dataal of testi 15.10.2022

:
p: At icP

Your Ref (WO/ PO No.):nil

Product: Ambient Air Date of completion of testing 20.10.2022

Qty: 30MI & 30 MI Sample condition at receipt Ok

Packing: Plastic Container.
Testing Protocol: Labs Sops & IS 5182 Methods

le tested as received

p

Mode of collection of ! | 1l d by Sp Envirotech pvt Itd
Sampling Details

Date of Sampling : 14.10.2022 Total Time Of Monitoring : 24 Hours
Sampling Method : Labs Sops & IS 5182 Methods Sampling Plan ref. : N.A

L ion of ling: Near Kabela buildi General Environment conditions : Temperature —32°C , RH- 29%

Il d person details: S. Average Flow Rate :1.27 LPM

Test Results

Test Parameters Units Standards Test Method

Particulate matter PM 2.5 pg/m® <60 IS — 5182 (PART- 24)

Particulate matter PM 10 <100 IS — 5182 (PART- 23)

Sulphur dioxide (S0 ) IS — 5182 (PART- 2)
Oxides of Nitrogen{NOx) IS — 5182 (PART- 6)
Remarks: NIL

ey ey o8
Verified b Autl Y

Managing director

Form No : F-7.8-01 E .06.. Amend. No & Dt.:00 & 00 \
A Vi
LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035 ‘ .
Web : www.spectraenviro.com | E-mail: sepl.sin@gmail.com | spectra.jana@gmail.com )
Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD ‘u
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Atmospheric pollution (Noise)

Near Main gate 68.3 64.4
Near Kabela building 70.5 65.2
Near Community Hall 66.7 64.3

APPCB limits 75 70

\ SPECTRA ENVIROTECH PVT LTD
Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

TEST REPORT

Name & Address of the Customer : Test Report No.: SEPL/ES/MCE/10-22/0004
MUNICIPAL COMMISIONER,
Eluru municipal corporation,
22¢-11-28, Chunduri Vari Choultry St, Main Bazar,

Issue Date :20.10.2022

Your Ref (WO/ PO No.):nil

Agraharam, Eluru, Andhra Pradesh. — 534001. Date of Receipt : 15.10.2022

Discipline: Chemical Date of Registration 15.10.2022
Group: Atmospheric Pollution Date of of ing 15.10.2022
Product: noise Date of pletion of ing 20.10.2022
Qty: NA Sample condition at receipt Found ok

Packing : NA
Testing Protocol: Labs Sops & IS 9989 Methods

S le tested as received

Mode of collection of pl ple collected by Sp Envirotech pvt Itd

Sampling Details
Date of Sampling: 14.10.2022 Sampling Plan ref. :NA Sampling Method: IS 9989
Location of Sampling: NA General Environment conditions : Temperature —32°C , RH- 29%

d Is: S. Ganesh

Test Results

S. No LOCATIONS DAY TIME NIGHT TIME

1 Near Main Gate 68.3 64.4
2 Near Kabela Building 70.5 65.2
3 Near Community hall 66.7 64.3
4 APPCB Limits 75 70
Remarks: NIL
K-Sc ¢Z|§ﬁ
Verified b Authorized by

Managing director

Form No : F-7.8-02 Amend. No & Dt.:00 & 00

.
AV
LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035 \ ‘
Web : www.spectraenviro.com | E-mail: sepl.sin@gmail.com | spectra.jana@gmail.com
Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD \
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Atmospheric pollution (Ambient air)

Near Main gate 46.7 716.3 44.2 39.6
Near Kabela building 43.2 80.4 55 44.9
Near Community Hall 44.3 85.1 571.5 41.1

APPCB limits <60 <100 <80 <80

Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

TEST REPORT

Name & Address of the Customer : Test Report No.: SEPL/ES/MCE/10-22/0003
MUNICIPAL COMMISIONER, e D $20.10.2022

Eluru municipal corporation,

22c¢-11-28, Chunduri Vari Choultry St, Main Bazar,
Agraharam, Eluru, Andhra Pradesh. — 534001. Date of Receipt : 15.10.2022

Discipline: Chemical Date of Registration 15.10.2022
15.10.2022

Your Ref (WO/ PO No.):nil

Group: Atmospheric Pollution Date of of
Product: Ambient Air Date of completion of testing 20.10.2022
Sample condition at receipt Ok

Qty: 30MI & 30 MI

Packing: Plastic Container.
Testing Protocol: Labs Sops & IS 5182 Methods

Sample tested as received

Mode of collection of pl pl il d by Sp Envirotech pvt Itd
Sampling Details
Date of Sampling : 14.10.2022 Total Time Of Monitoring : 24 hours.
Sampling Method : Labs Sops & IS 5182 Method Sampling Plan ref. : N.A
Location of S: ling: Near Ct ity hall General Environment conditions : Temperature —32°C , RH- 29%

d person details: S. G h Average Flow Rate : 1.22 LPM

P

Test Results

Test Parameters Standards Test Method Results

Particulate matter PM 2.5 IS —5182 (PART- 24) 44.3
Particulate matter PM 10 IS —5182 (PART- 23) 85.1
Sulphur dioxide (So ;) IS—5182 (PART- 2) 57.5
Oxides of Nitrogen(NOy) IS—5182 (PART- 6) 47.7

Remarks: NIL

QR0 72N
K-Scal < o\ ’B%
Verified by o | Authorized by
)

Managing director g
B \ ’ ;
LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035 ‘ . '
Web : www.spectraenviro.com | E-mail: sepl.sjin@gmail.com | spectra.jana@gmail.com
Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD %

o
Form No : F-7.8-01 8 .06.. Amend. No & Dt.:00 & 00
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Atmospheric pollution (Noise)

Near Main gate 68.3 64.4
Near Kabela building 70.5 65.2
Near Community Hall 66.7 64.3

APPCB limits 75 70

\ SPECTRA ENVIROTECH PVT LTD

Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

TEST REPORT

Name & Address of the Customer : Test Report No.: SEPL/ES/MCE/10-22/0004
MUNICIPAL COMMISIONER, lssiie Date . 20.10.2022

Eluru municipal corporation,

22c¢-11-28, Chunduri Vari Choultry St, Main Bazar,
Agraharam, Eluru, Andhra Pradesh. — 534001. Date of Receipt : 15.10.2022

Discipline: Chemical Date of Registration 15.10.2022
Group: Atmospheric Pollution Date of of i 15.10.2022
Product: noise Date of pletion of testing 20.10.2022
Qty: NA Sample condition at receipt Found ok

Your Ref (WO/ PO No.):nil

Packing : NA
Testing Protocol: Labs Sops & IS 9989 Methods

P I 4 d

Mode of collection of pl pl il d by Spectra Envirotech pvt ltd
Sampling Details
Date of Sampling: 14.10.2022 Sampling Plan ref. :NA Sampling Method: IS 9989

Location of Sampling: NA General Environment conditions : Temperature — 32°C , RH- 29%

Sample collected person details: S. Ganesh

Test Results

LOCATIONS DAY TIME NIGHT TIME

Near Main Gate 68.3 64.4
Near Kabela Building 70.5 65.2
Near Community hall 64.3
APPCB Limits 70
Remarks: NIL

5
k = g -C 4\' tﬁﬁ
Verified b p Authorized by
/;

Managing director

Form No : F-7.8-02 Amend. No & Dt.:00 & 00

A )

Y
\“

Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD A )

LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035
Web : www.spectraenviro.com | E-mail: sepl.sin@gmail.com | spectra.jana@gmail.com
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UNDER GROUND WATER REPORT

1 PH 7.186

2 Color 1.7 hazen
3 Turbidity 1.6 NTU

4 Total dissolved solids 102 ppm
5 Electrical conductivity 102

6 Total hardness as CACOg 28 ppm

Alkalinity 17.1 ppm
8 Cholrides as (CL) 14.3 ppm

9 Fluoride (as F) 0.57
10 Sulphate as So4 6.00 ppm

11 Residual free chlorine nil

12 Nitrate as NO3 BDL

13 Magenesium as (Mg) 7.9 ppm

14 Iron (as Fe) 0.077 PPM

15 Calcium as Ca 22

ENVIROTECH PVT L'TD

Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

TEST REPORT

Name & Address of the Customer : Test Report No.: SEPL/ES/MCE/10-22/0005

MUNICIPAL COMMISIONER, et Ty

Eluru municipal corporation,

22¢-11-28, Chunduri Vari Choultry St, Main Bazar,

Agraharam, Eluru, Andhra Pradesh. — 534001.

Discipline: Chemical Date of Registration

Date of commencement of testing

Date of completion of testing 20.10.2022
at P! Found ok

Your Ref (WO/ PO No.):nil
Date of Receipt : 15.10.2022

15.10.2022
15.10.2022

Group: Water

Product: Water (Ground water)
Qty: 2 Ltrs & S00m!

Packing :Plastic containers
Testing Protocol: IS 3025 & APHA 23™Edn. 2017 methods

by

Sample tested as received

Envirotech pvt Itd

Mode of of

Sampling Method: IS 3025 P-1

Sampling Plan ref. :NA
: Temperature — 32°C , RH- 29%

Date of Sampling : 14.10.2022
L of water

person S.

Test Results

Test Parameters Units Results
pH — 7.09
Color. Hazen 17
Turbidity NTU 1.6
Total Dissolved Solids Ppm 102
S Electrical Conductivity mhos/cm 254
€ Total Hardness as CaCO, Ppm 28
7 Alkalinity Ppm 17.1
8 Chiorides (as CI) Ppm 1a.3
E) Fluoride (as F) Ppm 0.57
Sulphate as So. Ppm 6.0
Free Chiorine Ppm NIL
Nitrates as NO, Ppm BDL
Magnesium (as Mg) Ppm 7.9
ron as Fe 0.077
B Calcium as Ca 22
Remarks: NIL

thsrﬁv

Managing director
Amend. No & Dt.:00 & 00

hesised

LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035 -—
Web : www.spectraenviro.com | E-mail: sepl.sin@gmail.com | spectra.jana@ gmail.com
Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD
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Wastewater (ETP inlet)

pH 71.14
Total suspended solids@130-105°c 172 mg/1
Total dissolved solids 2847 mg/1
Chemical oxygen demand 752 mg/1
Biochemical oxygen demand 341 mg/1
oil and grease 21.7 mg/1

Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

JEST REPORT
Name & Address of the Customer : Test Report No.: SEPL/ES/MCE/10-22/0006
MUNICIPAL COMMISIONER, e
Eluru municipal corporation,
22c¢-11-28, Chunduri Vari Choultry St, Main Bazar,
Agraharam, Eluru, Andhra Pradesh. — 534001. Date of Receipt : 15.10.2022
Discipline: Chemical Date of Registration 15.10.2022

Your Ref (WO/ PO No.):nil

Group: Waste Water Date of commencement of testing 15.10.2022

Product: Waste Water (ETP Inlet) Date of pletion of testi 20.10.2022
Qty: 2 Ltrs & 500ml Sample condition at receipt Found ok

Packing :Plastic containers
Testing Protocol: IS 3025 & APHA 23"Edn. 2017 methods

le tested as received

Mode of collection of I 1 ! d by Sp Envil h pvt Itd

Sampling Details
Date of Sampling: 14.10.2022 Sampling Plan ref. :NA Sampling Method: IS 3025 P-1

Location of Sampling: Near ETP plant General Environment conditions : Temperature — 32°C , RH-29%

I m dp jetails: S.

Test Results

Test Parameters Units Test Method

pH APHA 23" Edition , 4500 H+ B

Total Suspended Solids @ 130-105"c APHA 23 rd Edition, 2540 D

Total Dissolved Solids APHA 23 rd Edition, 2540 C

Chemical Oxygen Demand APHA 23 rd Edition, 5220 B

Biochemical Oxygen Demand 1S: 3025 Part - 44
Oil & Grease APHA 23 rd Edition, 5520 B

Remarks: NIL

Ve);/n}g bcyué G | Authorized by

Managing director
Form No : F-7.8-02 & Amend. No & Dt.:00 & 00

-
A Vi
LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035 ‘ ‘
Web : www.spectraenviro.com | E-mail: sepl.sjn@gmail.com | spectra.jana@gmail.com
Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD ‘
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Wastewater (ETP outlet)

pH 7.14
Total suspended solids@130-105°c 172 mg/1
Total dissolved solids 2847 mg/1
Chemical oxygen demand 752 mg/1
Biochemical oxygen demand 341 mg/1
oil and grease 21.7 mg/1

Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

TEST REPORT

Name & Address of the Customer : Test Report No.: SEPL/ES/MCE/10-22/0007
MUNICIPAL COMMISIONER, wiabete S2090203%

Eluru municipal corporation,

22c¢-11-28, Chunduri Vari Choultry St, Main Bazar,
Agraharam, Eluru, Andhra Pradesh. — 534001. Date of Receipt : 15.10.2022

Discipline: Chemical Date of istration 15.10.2022
15.10.2022

Your Ref (WO/ PO No.):nil

Group: Waste Water Date of of
Product: Waste Water (ETP Outlet) Date of completion of testing 20.10.2022
Sample condition at receipt Found ok

Qty: 2 Ltrs & 500ml

Packing :Plastic containers & Glass Bottle

le tested as received
Testing Protocol: IS 3025 & APHA 23"Edn. 2017 methods

Mode of collection of ! 1 11 d by Sp Envirotech pvt Itd

Sampling Details
Date of Sampling: 14.10.2022 Sampling Plan ref. :NA Sampling Method: IS 3025 P-1

Location of Sampling: Near ETP plant General Environment conditions : Temperature — 32°C , RH- 29%

< 1 11 d person details: S.

Test Results

Test Parameters Test Method Standards

pH APHA 23" Edition , 4500 H+ B
Total Suspended Solids @ 130-105°c APHA 23 rd Edition, 2540 D

Total Dissolved Solids APHA 23 rd Edition, 2540 C

Chemical Oxygen Demand APHA 23 rd Edition, 5220 B

Biochemical Oxygen Demand 1S: 3025 Part— 44
QOil & Grease APHA 23 rd Edition, 5520 B

Remarks: NIL

Kassed : ol

Managing director

Issue No & Dt. :01 &20.06.2019 Amend. No & Dt.:00 & 00

LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035
Web : www.spectraenviro.com | E-mail: sepl.sjn@gmail.com | spectra.jana@gmail.com
Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD
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Soil Test reports

pH 6.27
Electrical Conductivity 135umohrs
Physical state Solid
Silica as SiO: 48 wt%
Aluminum as Al;03 : 6.3wt%
Iron as Fez03 : 0.51wt%
Calcium as cao : 4.7
Magnesium asMgo :1.43 wt.%
Sodium as Naz0 : 1.14wt%

7 K 5 ; . : ; - : < : (¥ A ,. ” . l i
y\ SPECTRA ENVIROTECH PVT LTD
Accreditered by : MoEF, NABL, ISO 45001:2018 & ISO 9001:2015
Environmental, Micro Biology, Analytical Testings & RO, ETP, STP’s Engineering

TEST REPORT
Name & Address of the Customer : Test Report No.: SEPL/ES/MCE/10-22/0008
MUNICIPAL COMMISIONER,
Eluru municipal corporation,
22c¢-11-28, Chunduri Vari Choultry St, Main Bazar,

Issue Date :20.10.2022

Your Ref (WO/ PO No.):nil

Agraharam, Eluru, Andhra Pradesh. — 534001. Date of Receipt : 15.10.2022

Discipline: Chemical Date of Registration 15.10.2022
Group: Soil Date of of i 15.10.2022
Product: Soil analysis Date of completion of testing 20.10.2022
Qty: 2 Ltrs & 500ml . dition at ip! Found ok

Packing :Plastic containers & Glass Bottle

o le tested as r ived
Testing Protocol: IS 3025 & APHA 23™Edn. 2017 methods
Mode of collection of ! ! 11! d by Sp Envirotech pvt itd
Sampling Details
Date of Sampling: 14.10.2022 Sampling Plan ref. :NA Sampling Method: IS 3025 P-1
L of I Near k la building opposite General Environment conditions : Temperature — 32°C , RH- 29%

Test Results

S. No LOCATIONS Units Results

X pH — 6.27
2 Electrical Conductivity u mohrs 135
3 Physical State - Solid
4 Silica as SiO, Wt% 48.2
5 Aluminum as AL,O3 Wt% 6.3

6 Iron as Fe,03 0.51
7 Calcium as cao 4.7

8 Magnesium Mgo 1.143
9. Sodium Na,O 1.14

Remarks: NIL
Fosas)
Verified

Form No : F-7.8-02

Authorized by
Managing director \
Amend. No & Dt.:00 & 00

LABORATORY : Plot No 142/1, Eruvada Junction, Sabbavaram (M), Vizag - 531 035
Web : www.spectraenviro.com | E-mail: sepl.sjn@gmail.com | spectra.jana@gmail.com
Cell: 80199 55222, 111 | BRANCHES: VIJAYAWADA | HYDERABAD
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Supreme Court Order

oc
ITEM NO.11 COURT NO.9 SECTION PIL

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS
WRIT PETITION (CIVIL) NO(s). 309 OF 2003

LAXMI NARAIN MODI Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)

(With appln(s) for directions, permission to file rejoinder affidavit, permission
to file additional documents, permission to file additional affidavit, permission
to file submissions and office report)

WITH W.P(C) NO. 330 of 2001
(With appln(s) for directions)

W.P(C) NO. 44 of 2004
(With appln(s) for directions, exemption from filing O.T.)

W.P(C) NO. 688 of 2007
(With appln(s) for stay)

SLP(C) NO. 14121 of 2009

(With appln(s) for directions, refund of cost and office report) (FOR FINAL
DISPOSAL)

Date: 09/07/2013 These Petitions were called on for hearing today.

CORAM :

HON’BLE MR. JUSTICE K.S. RADHAKRISHNAN
HON’BLE MR. JUSTICE PINAKI CHANDRA GHOSE

For Petitioner(s) Mr. Raj
Panjwani,Sr.Adv.

Ms. Purnima Bhat Kak,Adv. Mr.
Rahul

Choudhary,Adv.

Mr. Ranjit Kumar,Sr.Adv.
Mr. Pranab Kumar Mullick,Adv. Ms.
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Soma Mullick,Adv.

Ms. Ayesha Choudhry,Adv.
For Mr. C.D. Singh,Adv.

Mr. B.D. Sharma,Adv. Mr.
Ved P. Arya,Adv.

For Respondent(s) Mr. Manjit Singh, AAG, Haryana

Mrs. Vivekta Singh,Adv.

Mr. Tarjit Singh Chikkara,Adv. Mr.
Kamal Mohan

Gupta,Adv.

Dr. Manish Singhvi,AAG, State of Rajasthan Mr.
Irshad Ahmad,Adv.

Nr, Saurabh Ajay Gupta,AAG, State of Punjab Mr.
Kuldip Singh,Adv.

Mr. A. Mariarputham,Adv. General, State of Sikkim Mrs.

Aruna Mathur,Adv.

Mr. Yusuf Khan,ADv. Ms. Movita,Adv.

Mr. Irshad Ahmad,AAG, State of U.P. Mr.

Samir Ali Khan,Adv.
Mr. A.K. Sharma,Adv.

Mr. V.K. Biju,Adv.
Ms. Sunita Sharma,Adv.

Mr. S. Wasim A. Qadri,Adv. Mr.

D.S. Mahra,Adv.
Ms. S.K. Bajwa,Adv.

Ms. Kiran Bhardwaj,Adv. Mr.
Anand,Adv.

Mr. S.N. Terdal,Adv. Ms.

Asha G. Nair,Adv.

Mr. Shankar Chillarge,Adv. Ms.

Sonia Malhotra,Adv.
Mr. Atul,Adv.

Mr. Sunil Fernandes,Adv. Ms.

Insha Mir,Adv.
Mr. Raghav Chadha,Adv.
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Mr. Mukesh Verma,Adv. Mr.

Pawan K. Shukla,Adv.
Mr. Yash Pal Dhingra,Adv.

Mr. Ajay Mandeyal,Adv. Mr.
Mohd. Mannan,Adv.

Mr. Vijay Panjwani,Adv. Ms.
Madhur Panjwani,Adv.

Mr. Navnit Kumar,Adv.
For M/s. Corporate Law Group

Ms. Vibha Dutta Makhija,Adv. Ms.
Archi Agnihotri,Adv.

Ms. Enatoli Sema,Adv.
Mr. Amit Kumar Singh,Adv.

Mr. V.G. Pragasam,Adv. Mr.
S.]. Aristotle,Adv.
Mr. Prabu Rama Subramanian,Adv.

Mr. Anil Shrivastav,Adv. Mr.
Rituraj Biswas,Adv.

Ms. C.K. Sucharita,Adv. Ms.
Rumi Chanda,Adv.

Mr. Sapan Biswajit Meitei,Adv. Mr.
KH Nobin Singh,Adv.

Mr. Avijit Bhattacharjee,Adv. Ms.
Debjani Das Purkayastha,Adv. Mrs.
Sarbani Kar,Adv.

Mr. Pragyan Sharma,Adv. Mr.
Heshu Kayina,Adv.

Ms. Mandakini Sharma,Adv. Mr.
P.V. Yogeswaran,Adv.

Mr. Mishra Saurabh,Adv. Mr.
Ajay Marwah,Adv.

Mr. Arun K. Sinha,Adv.

Ms. Anjali Sharma,Adv. Mr.
Mandeep Vinayak,Adv. Ms.
Praveena Gautam,Adv.

Mr. Shibashish Misra,Adv. Mr.
Suvinay Dash,Adv.
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Ms. Bina Madhavan,Adv.
Ms. Praseena E. Joseph,Adv.

Mr. Mohan Prasad Gupta,Adv. Mr.
S.N. Tandon,Adv.

Mr. Gopal Prasad,Adv. Ms.
Hemantika Wahi,Adv.

s. Shubada Deshpande,Adv.

Mr. Bhavanishankar V. Gadnis,Adv. Ms.
Sunita B. Rao,Adv.

Mr. Siddharth Bhatnagar,Adv.

(For Director, Animal Husbandry, Goa) Mr.
Anuvrat Sharma,Adv.

Dr. Kailash Chand,Adv.

Mr. Atul JTha,Adv. Mr.
Sandeep Jha,Adv. Mr. D.K.
Sinha,Adv.

Mr. Gopal Prasad,Adv. Mr.
S. Dutta,Adv.

Ms. Vimla Sinha,Adv. Mr.
Gopal Singh,Adv.
Mr. P. Parameswaran,Adv.

Mr. B.S. Banthia,Adv. Mr.

V.K. Verma,Adv.

Mr. Nikhil Nayyar,Adv Mr. Tara
Chandra Sharma,Adv

Mr. Pradeep Misra,Adv. Mr.

R. Ayyam Perumal,Adv

Mr. L.C. Aagrawala,Adv. Mr.
P.V. Dinesh,Adv.

Mr. Ranjan Mukherjee,Adv. Mr.
P.V. Yogeswaran,Adv.

Mr. Dharam Bir Raj Vohra,Adv. Mr.
Abhijit Sengupta,Adv.

Mr. B.V. Balram Das,Adv.

Mr. Ashok K. Srivastava,Adv. Mr.
Punit Dutt Tyagi,Adv.
Ms. Kamini Jaiswal,Adv. Mr.

Abhijit P. Medh,Adv. Mr. Sanjay

R. Hegde,Adv. Mr. Mukesh K.
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Giri,Adv. Mr. Subhashish
Misra,Adv. Mr. Arun K.
Sinha,Adv.

Mr. T.V. Ratnam,Adv.

Ms. Sumita Hazarika,Adv.

Mr. Mohanprasad Meharia,Adv. M/s.
Aruptham Aruna & Co.,A.O.R. Mr.
Aruneshwar Gupta,Adv.

Mr. K.R. Sasiprabhu,Adv. Mr.
Rajesh Srivastava,Adv. Mr. T.V.
George,Adv.

Mrs. B. Sunita Rao,Adv. Mr.
Naresh K. Sharma,Adv. Mr. Ajay
Pal,Adv.

Mrs. Manik Karanjawala,Adv.

Ms. Praveena Gautam,Adv.

UPON hearing counsel the Court made the
following ORD ER

We have heard learned counsel for the parties at length.

On 23.08.2012, this Court passed a detailed order giving positive directions to
all the State Governments and Union Territories to constitute their respective
Committees in terms of the decision taken by Union of India on 26.04.2012.
We are informed that all the State Governments and Union Territories have
already constituted their respective Committees, as directed by this Court on
23.08.2012. We are now concerned with the question as to whether these
Committees are effectively and properly functioning and taking steps for
proper implementation of the provisions of the various legislations, referred to
in the previous order.

It is pointed out that though the Committees have been constituted but they are
not effectively and properly discharging their functions referred to in
paragraph 4 of order dated 23.08.2012. We reproduce paragraph 4, for ready
reference:-
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"4. Functions of the State Committee for Slaughterhouses so constituted may
be as following:

i) to identify and prepare a list of all the Slaughterhouses (S.H.s) located
within the local self Govt. (Municipal Corporations, Panchayats etc.)

ii) to call for reports from the District Magistrate or the Dy. Commissioner
and District Food Safety Inspector as the case may be on the
condition/functioning of the S.H.s and also on the compliance of the relevant
applicable laws.

iii) to recommend modernization of old Slaughterhouses (S.H.s) and to
relocate S.H.s which are located within or in close proximity of a residential
area.

iv) to recommend appropriate measures for dealing with solid waste,
water/air pollution and for preventing cruelty to the animals meant for
slaughter.

v) to carry out surprise & random inspections of S.H.s regularly and to issue
directions for compliance of the recommendations that may be made by it.

vi) to send bi-annual reports on the state S.H.s to the Central Committee and
to refer issues that may require Central Committee recommendations or
Central Govt. assistance.

vii) to accord final approval for licensing of S.H.S to Local Self Govt.

viii) to identify on an ongoing basis, the unlicensed Slaughterhouses in the
region, and other unlicensed, unlawful establishments where animals are
being slaughtered, on howsoever a small scale, and take the help of the District
Magistrate and other law enforcement agencies to crack down on the same.

ix) To check for child labour.

[Action: AWD)"

We have to find out as to whether these Committees are properly
functioning or not as per directions vide paragraph 4, referred to hereinabove.

All the State Governments/Union Territories are directed to file their
respective action taken repors within a period of one month.

Mr. Raj Panjwani, learned senior counsel appearing for the petitioner,
referred to order dated 10.10.2012 and submitted that on the basis of this
Court’s directions, guidelines have already been framed and placed before the
Ministry of Environment and Forest (MoEF). It is for the MoEF to examine the
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same and finalise the guidelines and place it before the Court. One mont
time is granted to do the needful.

The Registry is directed to communicate this order to all the Chief
Secretaries as well as to the Secretaries of the States and the Administrators of
all the Union Territories, who will take further follow up action.

List on 27.08.2013, as part heard.

(NARENDRA PRASAD) (RENUKA SADANA)
| COURT MASTER COURT MASTER
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Works taken after Hon’ble NGT court directions

* Municipal commissioner of Eluru municipal corporation attended
the NGT court on 02-11-2022 and presented about the slaughter
house of Eluru

* Hon’ble NGT court directed to plant the aromatic plants

* Asperthedirections of Hon’ble NGT we have planted the following
aromatic plants namely

* Michelia (sampangi)

* Millingtonia hortensis (Akasa Malli)
* Mimusops elengi (Pogada)

* Nyctanthes arbor (parijatam)

* Dypsis lutescens (Areca Palm) (Air purifier)

Greerv at Iaugtr house

Tk

G ehy
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Greenery near sheep dung tanks
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2012 SLAUGHTERHOUSE
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2008 SLAUGHTERHOUSE
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